Annexure - 4

Name of the corporate debtor: Vyshnavi Spices LLP ; Date of commencement of CIRP:06.06.2025 ; List of creditors as on: 15.08,2025
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VENUGOPAL KASPA

Resolution Professional
Vyshnavi Spices LLP

IBBI Regn No: IBBI/IPA-001/
1P-P01661/2019-2020/12580




